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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL 

PRINCIPAL BENCH, NEW DELHI 

Original Application No. 514/2025 

IN THE MATTER OF: 

Sandeep Kumar Verma                                                                  …Applicant 

Versus 

State of Uttar Pradesh & Ors.                     …Respondent(s) 
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1. Reply Affidavit on behalf of the Respondent No. 3, NMCG 1-3 

2 Annexure-I – Copy of the D.O. communication dated 

07.08.2025 from the DG, NMCG, to the Chief Secretary, 

Government of U.P., regarding the Technical Guidelines on 

Flood Plain Zoning (FPZ) 
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Respondent No. 3 

Filed by 

Through 

New Delhi 

Dated  

GIGI.C. GEORGE 

Advocate 

Standing Counsel (UOI) 

NATIONAL GREEN TRIBUNAL  

Email: gigicgeorge.adv42@yahoo.in 

M-9810625315 
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